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sod to state : 

(a) whether her attention has been 
drawn to a news item in the Hindustan 
Times of the 13th November, 1970 where it 
has been reported that the Madhya Pradesh 
Government have decided to continue the 
payment of maintenance gnnts and allow­
ances to the dependants. of the former 
Rulers; 

(b) if so, whether it clashes with the 
Presidential Order de-recognising the princes 
and stopping their allowances etc; and 

(c) if not, whether the Centre and the 
States can offord to have separate policies 
on the issne 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
MINISTER OF STATE. DEPARTMENTS 
OF ELECTRON1C!i AND SCIENTIFICS 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT) : Government have seen a 
press report to this effect. 

(b) No, Sir. 

(c) Orders of dcrecognition apply only 
to those Rulers who were recognised undtr 
article 366 (22) and their privy purses have 
been stopped. According to the Press Re­
port what the State Government intend 
doing is only to continue the allowances to 
certain dependants sanctioned earlier. 

Decision to fly only National Flag on 
Rash1rapati and Raj Bhavans on 

National Days 

3885, SHRI S. K. TAPURIAH : 
SHRI KANWAR LAL GUPTA: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether the attention or Govern­
ment has been invited to a report in the 
Statesman or the 2nd November, 1970 
saying tillit it has been decided that the 
National Flag alone would now fty over the 
Rashtrapati Bhavan and the Raj Bhavans 
in the States on Nat ionaI days; and 

(b) if so, wlt.ther a decisioll to this 

eft'ect has already been taken and, ir so, the 
details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): (a) and. (b). 
Government have seen the report which 
rerers to certain proposals and not to any 
decision. The question whether the National 
Flag shoul d be ftown over the Rash19apati 
Bhavan and Raj Bhavans is under considera­
tion. 
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Demand for Boundary Commission by 
Naguland 

3887. SHRI BAL RAJ MADHOK: 
SHRI YASHPAL SINGH: 
SHRI D. N. PATODIA : 

Will the MiDiJer of HQMJ:i AFFAIRS 
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be pleased to state : 

(a) whether the Nagaland Government 
have demanded the setti ng up of a boundary 
Commission to bring all Naga areas together 
in Nagaland ; and 

(b) if so, the reaction of the Govern­
ment,pf India to this demand? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSrRlAL RESEARCH (SHRI 
K. C. PANT) : (a) Government of Naga­
land have suggested the appointment of a 
Boundary Commission with reference to 
their boundary with Assam. 

(b) The matter is under examination. 

New Generating Capacity for Power and 
its Distribution. 

3888. SHRI BAL RAJ MADHOK : Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) the new generating capacity for 
power created III the country in 1969-70; 

(b) how much of this power has been 
given to small industries, agricultural and 
rural areas and how much to big industry 
and urban areas; 

(c) whether power to big industries is 
heing given at cheaper rates than that given 
to the small industries and agricultural pro­
jects like Tube-wells; and 

(d) if so, the justification for this diffe­
renco in rates ? 

THE DEPUTY MINISTER OF 
IN THE MINISTRY OF IRRI-
GATION AND POWER (SHRI SID­
DHESHWAR PRASAD) : (a) and (b) . The 
increase in generating. capacity during 
1969-70 was 1197 MW. The units which sold 
duriDl 1969-70 for ~rious categories 
of consumers arc given below : 

Total (all categories) ... 
Small Industries ... 
Agricultural 
Big Industries ... 

Million kwh 

40970 
3227 
3830 

2536' 

The energy consumed in rural and urban 
areas during the year 1968·69 as available is 
indicated in the statement laid on the Table 
of the House. [Placed in Library. See No. 
L T - 4517170] 

(c) and (d). Power supply for agricultu­
ral and small industrial loads is generally at 
400 volts involvicg expenditure on transfor­
mation flOm high voltage and distribution at 
low voltage, whereas power for heavy indus­
tries is made at high voltage. Voltage of 
supply, minimum demand and cosumption 
and load factO! are higher in the case of big 
industries. For these reasons tariff rates for 
heavy industries are lower than tariff rates 
for agricultural purposcll and small indus­
tries. 

Calcutta Police Sought i.elp of Army 
for Recovery of 80mbs 

3889. SHRI NARAYANAN: 
SHRI SAMINATI-IAN: 

Will the Minister of HOME AFFAIRS 
be pleased to Slalc : 

(a) whelher Government are aware that 
the local police of West Iiengal· had sought 
the help of the army to recover the bombs 
during September and November, 1970; 

(b) if so in how many cases the Army 
has help ed the local authorities; anrf 

(c) whether any enquilY has bccn made 
as 10 the bombs which arc frequently used 
in West Bengal, are being manufactured or 
whether they are foreign 'made ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AfFAIRS, AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT) : (a) to (c) . The required in­
formatIon is being collected and will be laid 
on the Table of the House on receipt. 




